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ORDER(ORAL )
Shri R.K.Upadhvaya, Administrative Mamber :-
This application under ssecticon 13 of ths
Agministrative Tribunais Act,1985 has been Tilsd Ly
appiicant  Snri Suresh Chand Meena holding post  of
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posts  when the new roster prescribed by O.M. datsd
2.7.37 {ANNexurs R-1} was introducsd, Thres
vacancies wsre Tilled up on 2.7.99, However, the
respondents have aisc stated that “as per modsl

¥ AS  per ordst datsd

8.1.20603, the posts were Tilled up Lo Foint NG.13 of
the Model Roster, The OPC held on 23.11.2002 was for

Fiim imemmme s om .
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8.1.2003 has been issued by which six officials {one
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oC candidats and Tive unressarved; have bsen promotsd.

Agpiicant’s name did not Tind place in the select
panel. Therefore, he has not besen promoted.

g, in the rejoindser, the applicant has reiterated
nis  contentions as contained in the CA. It has also
geen  urged tnat the respondents having admitted that
o e A 01y o Frm A L P B P i o
Foint No.14 was meant Tor ST cangidates have 1ot

NG, 14, Accarding to the lsarned counssl, it 1is a
simple  Arithmetic, There were Tive incumbants whsn
the new roster systesm was introduced on 2.7.97.

promoted  as  has bsen done by the impugned order  of
promotion dated 8.1.206G3, ths 2iAth post (at
S1.Mo.14th)  © should have gone to ST category
candidatsa. This has not been done. Therefore, ths
ordsir  gated 8,.1.2003 deserves to pe guashed and ths



G, we  fave neard learned counszel of the parties
and nave perussed the materials availabls on record.
7. There 18 no dispute that the 14th serial number

i the roster should beiong to 3T COmmuUnity
candidate., The applicant was not considered for
promoticn. Therefore, his nams far tﬁat past
reserved fTor 37T category did not fTind place in  the
gaisCt panel recommendsd Ly DPC held on 23.11.2002,
#e are of the view that if the & vacancies waia
Tiiled up  as  psr recommendation of OFC dated
23.11.20G2, the 14th vacancy should have been Ti1lad
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